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[T, H. RO/MUM/NH(0)/2023-24/22/3D ]
g A HET, FaF

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 24th March, 2026

S.0. 1547(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, S.0.5359(E).Dated: 24/11/2025, published in Gazette of India, Extraordinary, Part II, Section 3, Sub-
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section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956(48 of 1956) (hereinafter
referred to as the Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction, maintenance, management operation oh NH166-G in the stretch
of land from Km. 35/300 to Km 66/000 (Gaganbavada — Salvan to Kale) in the district of Kolhapur in the state of
Maharashtra.

And whereas the substance of the said notification S.0.5359(E).Dated: 24/11/2025 has been published in,
“Dainik Sindhudurag samachar”& "Dainik Samaj” both are dated 18/12/2025 under sub-section 13) of section
3A of the said Act;

And whereas objections have been received and the same have been considered and disallowed by the
competent Authority

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) section 30 of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH166-G in the
stretch of land from Km. 35/300 to Km 66/000 (Gaganbavada — Salvan to Kale) in the district of Kolhapur in
the state of Maharashtra

State: MAHARASHTRA District: KOLHAPUR
SI. No. ||Survey/Plot Number|| Type of Land Nature of Area Name of Land
Land (in Hectares)|| Owner/Interested
Person
1 2 3 4 5 6

Taluk: Panhala

Village: Kherivade

1 107/B Private Agriculture 0.0055|[Mohan Damaji
Bhosle
107/B

2 108/B Private Agriculture 0.0292(|Shri Vakoba Dev vya.
Sarkar
108/B

3 109 Private Agriculture 0.0112(|Tukaram Bhau Mole,
Tanaji Krishna Mole,
Tanaji Vitthal Mole,
Mahadev Maruti
Mole, Pandu Tayappa
Mole, Mahadev
Maruti Mole, Suman
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Ranjit Ghorpade,
Suresh Bapuso Patil,
Dnyandev Rajaram
Mole, Yashoda
Subhash Sasane,
Kamal Vishnu Dalvi,
Bajirao Shamrao
Mole, Rajaram
Shamrao Mole,
Sanjay Shamrao
Mole, Eknath Vishnu
Mole, Baburao
Vishnu Mole,
Subhash Vishnu
Mole, Sonabai Vitthal
Mole, Dagadu
Eshwara Mole,
Dwarakabai Sadashiv
Patil, Shalabai
Pandurang Patil,
Koyanabai Nanu
Mole, Balaso Nanu
Mole, Mahadev
Maruti Mole, Ankita
Bajirao Mole, Usha
Bajirao Mole,
Shardul Bajirao
Mole, Pandurang
Ramu Mole
(E.Ku.Pu.), Priyanka
Amit Jadhav, Varsha
Sanjay Jadhav,
Ashwini Balasaheb
Mole, Pranav
Balasaheb Mole,
Sneha Dhanraj
Suryavanshi, Namdev
Eshwara Mole,
Sanjay Shankar Mole,
Satish Shankar Mole,
other heir Sunita
Dattatray Mole,
Smita Vijay Misal,
As written on Group
No. 18 (114), As
written on Group No.
18 (115), As written
on Group No. 18
(146), As written on
Group No. 164, As
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written on Group No.
63, As written on
Group No. 16.

109

4 110

Private

Agriculture

0.0006

Mohan Damaji
Bhosale
110

5 113/A

Private

Agriculture

0.0044

Vandana Suresh
Injulkar, Kerba Dattu
Mole, Balu Dattu
Mole, Shantabai
Dattu Mole, Amit
Hari Mole, Sangeeta
Hari Mole, Krishna
Rajaram Mole,
Krishna Bal Mole,
Suvarna Bhagwan
Chavan, Sangeeta
Bhagwan Patil, Anita
Prakash Mole,
Indubai Gunda Mole,
Siddhesh Prakash
Mole, Swaroop
Prakash Mole, Tanaji
Krishna Mole, Komal
Ananda Mole, Megha
Ananda Mole, Rani
Ananda Mole,
Lakshmibai Ananda
Mole, Shrikant Dadu
Mole, Subhash Dadu
Mole, Dhondiram
Balu Mole, Prabhakar
Ananda Mole,
Pandurang Krishna
Mole, Mahadev
Shripati Mole, Nitin
Balu Mole A.Pa.Ka.,
Sunita Balu Mole,
Dinkar Rajaram
Mole, Anandi Bajirao
Patil, Anandi Shivaji
Patil, Sharda Suresh
Patil, Vimal
Vishwanath Mohite,
Sarjerao Ananda
Mole, Sardar Ramu
Mole, Sunita Balu
Mole, Sangeeta Vilas




14

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Mole, Dwarakabai
Sadashiv Patil,
Shalabai Pandurang
Patil, Koyanabai
Nanu Mole,
Balasaheb Nanu
Mole, Ankita Bajirao
Mole, Usha Bajirao
Mole, Shardul
Bajirawe Mole,
Dagadu Dhondi Mole
E.Ku.Pu, Dilip
Raghunath Mole,
Narmada Balu
Chougale, Balabai
Maruti Patil, Dagadu
Jhelari Mole Ekpu,
Krishna Shripati
Mole, Vatsala
Prakash Patil, Sujata
Sardar Patil, Anandi
Vilas Mole, Nilesh
Narayan Mole,
Prakash Dnyanu
Mole, Ranjana
Narayan Mole,
Ramesh Narayan
Mole, Sumit Vilas
Mole, Suhas Vilas
Mole, Bharati
Prakash Shinde,
Surekha Prakash
Hirdekar, Krishna
Rajaram Mole,
Dinkar Rajaram
Mole, Krushnat Balu
Mole, Dilip
Raghunath Mole,
Dilip Raghunath
Mole, Other legal heir
daughters: Indubai,
Balabai, Mangaltai.a
Suresh Injulkar,
Kerba Dattu Mole,
Balu Dattu Mole,
Shantabai Dattu
Mole, Amit Hari
Mole, Sangeeta Hari
Mole, Krishna
Rajaram Mole,
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Krishna Bal Mole,
Suvarna Bhagwan
Chavan, Sangeeta
Bhagwan Patil, Anita
Prakash Mole,
Indubai Gunda Mole,
Siddhesh Prakash
Mole, Swaroop
Prakash Mole, Tanaji
Krishna Mole, Komal
Ananda Mole, Megha
Ananda Mole, Rani
Ananda Mole,
Lakshmibai Ananda
Mole, Shrikant Dadu
Mole, Subhash Dadu
Mole, Dhondiram
Balu Mole, Prabhakar
Ananda Mole,
Pandurang Krishna
Mole, Mahadev
Shripati Mole, Nitin
Balu Mole A.Pa.Ka.,
Sunita Balu Mole,
Dinkar Rajaram
Mole, Anandi Bajirao
Patil, Anandi Shivaji
Patil, Sharda Suresh
Patil, Vimal
Vishwanath Mohite,
Sarjerao Ananda
Mole, Sardar Ramu
Mole, Sunita Balu
Mole, Sangeeta Vilas
Mole, Dwarakabai
Sadashiv Patil,
Shalabai Pandurang
Patil, Koyanabai
Nanu Mole,
Balasaheb Nanu
Mole, Ankita Bajirao
Mole, Usha Bajirao
Mole, Shardul
Bajirawe Mole,
Dagadu Dhondi Mole
E.Ku., Dilip
Raghunath Mole,
Narmada Balu
Chougale, Balabai
Maruti Patil, Dagadu
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Jhelari Mole Ekpu,
Krishna Shripati
Mole, Vatsala
Prakash Patil, Sujata
Sardar Patil, Anandi
Vilas Mole, Nilesh
Narayan Mole,
Prakash Dnyanu
Mole, Ranjana
Narayan Mole,
Ramesh Narayan
Mole, Sumit Vilas
Mole, Suhas Vilas
Mole, Bharati
Prakash Shinde,
Surekha Prakash
Hirdekar, Krishna
Rajaram Mole,
Dinkar Rajaram
Mole, Krushnat Balu
Mole, Dilip
Raghunath Mole,
Dilip Raghunath
Mole, Other legal heir
daughters: Indubai,
Balabai, Mangaltai.
113/A

116

Private

Agriculture

0.024

Sardar Dyanu
Mole,Rangrao Dyanu
Mole, Shobha
Ananda Dalvi.

116

20

Private

Agriculture

0.0036

Suman Ranjit
Ghorpade, Suresh
Bapuso Patil,
Dnyandev Rajaram
Mole, Yashoda
Subhash Sasane,
Dagdu Ishwara Mole,
Pandurang Ramu
Mole A.Ku.Pu.,
Priyanka Amit
Jadhav, Varsha
Sanjay Jadhav,
Ashwini Balasaheb
Mole, Pranav
Balasaheb Mole,
Sneha Dhanraj
Suryawanshi,
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Namdev Ishwara
Mole, Sanjay Shankar
Mole, Satish Shankar
Mole, other heir
Sunita Dattatray
Mole, Smita Vijay
Misal.

20

21/A

Private

Agriculture

0.0513

Chhaya Rajendra
Patil, Subhash
Sarjerao Patil, Kapil
Sambhajirao Kadam,
Mayur Sambhajirao
Kadam, Vrushali
Sambhajirao Kadam,
Malubai Bajirao Patil,
Abhijit Anandrao
Kadam, Megha
Mohan Khade, Savita
Shrikant Magdum,
Vaishali Ajay
Salokhe, Shilpa
Mahadev Kadam,
Sweety Mahadev
Kadam, Satyajit
Mahadev Kadam
21/A

21/B

Private

Agriculture

0.0074

Sweety Mahadev
Kadam, Abhijit
Anandrao
Kadam,Megha
Mohan Khade, Savita
Srikanth

Magdum, Vaishali
Ajay Salokhe,Satyajit
Mahadev
Kadam,Kapil
Sambhajirao
Kadam,Mayur
Sambhajirao Kadam,
Vrushali Sambhajirao
Kadam, Uday Vasant
Shinde.

21/B

10

32

Private

Agriculture

0.004

Shivaji Pandurang
Patil
32
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11 33

Private

Agriculture

0.0064

Tanaji Krishna Mole,
Bajirao Shripati Naik.
Other heir Sonabai
Shripati Naik

33

Village: Asagaon

12 301

Private

Agriculture

0.0032

Ramesh Rajaram
Bhosale, Shrikant
Rajaram Bhosale
301

13 305

Private

Agriculture

0.0006

Ganapati Balu Naik,
Maruti Dnyanu Patil,
Yashwant Balu Naik,
Bapu Ananda
Sakhare, Dnyanesh
Sanjay Potadar,
Vanita Sanjay
Potadar, Shashank
Sanjay Potadar,
Mahadev Jaysingh
Bhosale, Vijay
Jaisingh Bhosale,
Maruti Dnyanu
Chaugle, Deepak
Anantrao Mithari,
Shiv Prasad Anantrao
Mithari, Sima
Anantrao Mithari,
Mahesh Pandurang
Patil

305

14 307

Private

Agriculture

0.0044

Bapu Parsu
Naik,Shahaji Ananda
Naik, Hambirrao
Ananda
Naik,Bhimrao
Baburao Naik, Sharad
Baburao Naik, Other-
Survey No. 193 like
as written

307

15 321

Private

Agriculture

0.0021

Madhukar Vishnu
Patil, Rangarao
Vishnu Patil, Vilas
Vishnu Patil,
Pandurang Dnyanu
Patil P.D., Sagar
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Sarjerao Patil,
Ananda Dnyanu Patil,
Ranjana Ananda Patil
Other - Survey No.
3209 like as written
321

16 323

Private

Agriculture

0.0302

Dinkar Tatoba
Patil,Shamrao Balu
alias Balku Patil,
Babaso Shankar
Patil,Vishwas
Shankar Patil

323

17 325

Private

Agriculture

0.0003

Bapu Parsu Naik,
Sambhaji Ananda
Naik, Other Survey
No. 193 like as
written

325

18 326

Private

Agriculture

0.0019

Dattatray Dnyanu
Naik, Maruti Dnyanu
Naik Other - Survey
No. 55/A like as
written

326

19 331/A

Private

Agriculture

0.0001

Shahaji Anada Patil
331/A

20 347

Private

Agriculture

0.0004

Sampata Bhimrao
Gonugade, Bajirao
Dattatraya Patil
Sarjerao urf Sardar
Dattatraya Patil,
Savitri Dattatraya
Patil, Suman Lahu
Patil, Sushila Dilip
Patil, Shobha Nitin
Jadhav, Amar
Balkrishna Patil,
Ujwala Sardar Patil,
Dadaso Balkrishna
Patil, Lakshmibai
Balkrishna Patil,
Ashwini Prashant
Gaikwad, Mirabai
Sambhaji Patil,
Yuvraj Sambhaji
Patil, Harish
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Sambhaji Patil,
Reshma Indrajit
Yadav
347

Taluk: GaganBavda

Village: Palsambe

21 47/A Private Agriculture 0.35||Dhananjay Mahadev

Lingam, Dhiraj
Mahadev Lingam,
Suman Mahadev
Lingam, Govind
Dattatray Lingam,
Namdev Nivrutti
Patil, Arjun Nivrutti
Patil, Rekha Shankar
Yadav, Prashant
Gopal Lingam,
Ramesh Gopal
Lingam, Rajesh
Gopal Lingam,
Ravindra Gopal
Lingam v mu ,
Ramchandra Gopal
Lingam, Prabhavati
Balaso Lokhande,
Nalini Gopal Lingam
v mu Ramchandra
Gopal Lingam, Nikhil
Manohar Shinde,
Salim Mehbub
Sheikh, Smitadevi
Yogesh Jadhav, Priya
Rahul Kshirsagar,
Somnath Deepak
Jadhav Plot No C 3,
Somnath Deepak
Jadhav Plot No C 4,
Somnath Deepak
Jadhav Plot No C 5,
Somnath Deepak
Jadhav Plot No C 6,
Somnath Deepak
Jadhav Plot No C 7,
Kalpak Kiran Dakre
Plot No A 10, Kalpak
Kiran Dakre Plot No
A 11, Kalpak Kiran
Dakre Plot No A 12,
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Kalpak Kiran Dakre
Plot No A 14, Kalpak
Kiran Dakre Plot No
B 1, Kalpak Kiran
Dakre Plot No B 2,
Kalpak Kiran Dakre
Plot No B 3, Kalpak
Kiran Dakre Plot No
B 4, Kalpak Kiran
Dakre Plot No B 5,
Kalpak Kiran Dakre
Plot No C 1, Kalpak
Kiran Dakre Plot No
C 2, Karan Deepak
Jadhav Plot No A 1,
Karan Deepak Jadhav
Plot No A 2, Karan
Deepak Jadhav Plot
No A 3, Karan
Deepak Jadhav Plot
No A 4, Karan
Deepak Jadhav Plot
No A 5, Karan
Deepak Jadhav Plot
No A 6, Karan
Deepak Jadhav Plot
No A 7, Karan
Deepak Jadhav Plot
No A 8, Karan
Deepak Jadhav Plot
No A 9, Karan
Deepak Jadhav Plot
No B 6, Karan
Deepak Jadhav Plot
No B 7, Karan
Deepak Jadhav Plot
No B 8, Karan
Deepak Jadhav Plot
No B 9, Karan
Deepak Jadhav Plot
No B 10, Karan
Deepak Jadhav Plot
No B 11, Karan
Deepak Jadhav Plot
No B 12, Karan
Deepak Jadhav Plot
No B 13, Karan
Deepak Jadhav Plot
No B 14, Somraj
Deepak Jadhav
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Landscape Area,
Somraj Deepak
Jadhav Amenity
Area, Karan Deepak
Jadhav Open Plot
Commercial No 1,
Karan Deepak Jadhav
Open Plot
Commercial No 2,
Tushar Suresh
Bhumkar, Rohit
Tushar Bhumkar,
Shreyas Makarand
Tawde, Prafull
Makarand Tawde,
Shraddha Makarand
Tawde, Rajshree
Balasaheb Naik,
Balaso Yashwant
Naik, Padma Deepak
Kapse.

47

22

49/1, 49/2

Private

Agriculture

0.017

Leena Madhav
Pandit, Madhavi
Rajiv Purohit,
Rajshree Balasaheb
Naik, Kondiram
Narayan Ambekar,
Nilkanthrao
Ramchandra Pandit
(Bawdekar), Neetu
Nilkanthrao Pandit
(Bawdekar), Aryan
Nilkanthrao Pandit
(Bawdekar), Sanjana
Nilkanthrao Pandit
(Bawdekar), Abhay
Ulhas Doshi, Maruti
Akaram Patil,
Raghunath Akaram
Patil, Akshay Ulhas
Doshi, Ulhas
Dongarchand Doshi,
Chi. Padma Akshay
Doshi VV 12 APK.
Mr. Akshay Ulhas
Doshi.

49/1, 49/2
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Village: Khadule

23 88/1, 88/2 Private Agriculture 0.001|[Krushnat Mahadev
Patil, Mayur
Mahadev Patil,
Maruti Vilas Patil,
Sagar Vilas Patil,
Ganesh Raghunath
Kalekar, Other rights
holders — Rama
Mhadu Patil, Hari
Mhadu Patil, Rama
Mhadu Patil deceased
heirs Mahadev
Shankar Patil and
Vilas Shankar Patil.
88/1, 88/2

Total 0.5588
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